
 359  Bud.  Pondicherry
 D.  G.  on  Ace,  (Pondi-
 D.S.G.  for  Grants

 MARCH  23,  979  979-80—Gen.  Dis,  60
 cherry)  979  and

 (Pondicherry)  1979-80

 I  a  3

 it  Treasury  and  Accounts  Administration  86,000
 I2—Polue  .  5,f2,000
 76—Retiiement  Benefits  3:88,000,
 7—Public  Works,  25,00.000  a  8,000
 8—Uducation  .  21.8 4,000,
 If  -AMedical  .  नि  .  .  .  6,2  3.000
 20—~Infurmation  aad  Publicity  T,27.000
 2t—Labow  and  Emples  ment  .  tr.  {aaa
 22—Sorial  Welfare  2  .  है  डर  ड़  607,000  75.090
 23—Co-operation  ५  +  नि  97559,000°
 24y—Miscellaneous  Geneial  Economic  Services  15,000
 an—Aguculture  :  +  .  .  243,000  §.60,000.
 a6—Animal  Hushandry  .  .  2  11,27,000
 27—Fisheries  .  «  .  .  -  12,53,000,

 8—Community  Development  11,060,000  1,95.000
 2y—Tndustries  42,000  10,357,000
 qo—Food  and  Nutrition  .  Cano  oO

 t—BElec  tricity  +  .  .  25.2  |  0000  LPS bu  td
 gz—Port  and  Pilotage  ,  मर  a  A  पर  डे  8,000
 33—Loins  to  Government  Servants,  75:49

 45.24  hrs.  PONDICHERRY  APPROPRIATION
 PONDICHERRY  APPROPRIATION  mal,  Ieee

 (VOTE  ON  ACCOUNT)  BILL*  1979.
 THE  MINISTER  OF  STATE  IN  THE

 MINISTRY  OF  FINANCE  (SHRI
 SATISH  AGARWAL):  I  beg  io  move
 for  leave  tg  introduce  a  Bil]  to  pro-
 vide  for  the  withdrawal  of  certain
 sums  from  and  out  of  the  Consolidat-
 ed  Fund  of  the  Union  territtory  of
 Pondicherry  for  the  services  of  a  part
 of  the  financial  year  1979-80.

 MR.  CHAIRMAN.  The  question  is:
 “That  leave  be  granted  to  intro-

 duce  a  Bill  to  provide  for  the  with-
 drawal  of  certain  sums  from  and
 out  of  the  Consolidated  Fund  of  the
 Union  territory  of  Pondicherry  for
 the  services  of  a  part  of  the  financial
 year  1979-80."

 The  motion  was  adopted,
 SHRI  SATISH  AGARWAL:  I  intro.

 ducet  the  Bill.

 THE  MINISTER  OF  STAEIN  THE
 MINISTRY  OF  FINANCE  (SHRI
 SATISH  AGARWAL):  I  beg  to  move
 for  leave  to  introduce  a  Bil]  to  autho-
 rise  payment  ang  appropriation  of
 certain  further  sums  from  and  out  of
 the  Consolidated  Fund  of  the  Union
 territory  of  Pondicherry  for  the
 services  of  the  financial  year  1978-79.

 MR,  CHAIRMAN.  The  question  is:

 “That  leave  be  grantéd  to  intro-
 duce  a  Bill  to  authorise  payment
 and  appropriation  of  cerfain  further
 sums  from  and  out  of  tm:  Consoll-
 dated  Fund  of  the  Union  territory
 of  Pondicherry  for  the  services  of
 the  financial  year  1978-79"

 The  motion  was  adopted.

 SHRI  SATISH  AGARWAL:  T  intro-
 duce  the  Bill.

 ————
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